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anything more is required than what the Prim
Minister has stated hers. I do not think
anything more is required than what the
Prime Minister has stated here. I do not think
that there, is any kind of discussion. . .
{Interruptions) . But since we are meeting at
4 o'clock in the Business Advisory
Committee, certainly we would like to
consult the Chairman also in this matter.

THE DEPUTY CHAIRMAN: What I feel
is. . . (Interruptions). 1 have a suggestion,
please. As the Home Minister and Leader of
the House has suggested, the procedure will
be decided in the BAC. Whether the Business
Advisory Committee take it up or not, it
cannot be decided in this House. That matter
is closed now. Pandeyji.
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THE  VICE-PRESIDENT , (SHRI
BHASKAR ANNAJI MASODKAR J.Mr.
Home Minister, would you like to respond?

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN): I hare taken not, of
what he has said.
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Pleas, sit down. The Home Minister is
saying something.
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THE VICE CHAIRMAN (SHRI BHAS.
KAR ANNAIJI MASODKAR): This does not
arise out of this.
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THE  VICE-CHAIRMAN (SHRI
BHASKAR  ANNAJI MASODKAR):

Let him make the statement. Pandeyji, please
sit down. Please take your seat. Let the Home
Minister respond.

SHRI S. B. CHAVAN; Sir, I fully agree
with my honourable friend, Shri Ratnakar
Pandey. It is a matter of great concern to the
Government also that such a thing should
ever happen in this city. The matters are
under investigation and unless we get some
kind of a clue, it will not be proper on my part
to make and kind of statement before the
investigation are completed.

SHRI DOVIO LEDGER (Assam): Sit with
deep anguish and distress, I beg to state that
the administration of Assam has been handed
over to the Army. Sir if I remember correctly,
the honourable Home Minister, who is
present here now had categoricially stated on
the flood of this House that the Army had
been sen to Assam to aid and assist the civil
autho rities. It is surprising to note that the
Chief Minister of Assam has today publicly
stated that the "Opereation Rhino II was
launched in Nalbar* and Darrang district
without his knowledge and without thi
knowledge of the State administration o the
concerned district administration.

THE  VICE-CHAIRMAN (SHR
BHASKAR ANNAJI  MASODKAR:
Please make your point briefly.

SHRI DAVID LEDGER: I am comin to
my point.

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR It is
because this is not a Special Met tion, but
this is a Zero Hous matter.

SHRI DAVID LEDGER; Sir, it Chief
Minister is pleading ignorance abot the
goings-on in this State with regai to matters
of Army operation and becau of this, people
have lost their lives, inn cent people have
lost their lives and 1 has no moral right to
remain in powe 'May I submit, Sir, that
there is tot abdication of responsibility on
the part the Chief  Minister and also
the Sta
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Government? Two innocent people have lost
their lives. The Army resorted to unprovoked
firing on a marrige party in which a
veterinary doctor, Dr. Jayanta Saikia, and a
veterinary student, who had come all the way
from Sikkim to study veteraiary science in the
college there, had lost their lives. I demand
that a proper judicial inquiry be instituted
against the killing of the innocent people and
I also demand that the Chief Minister of
Assam besacked forthwith. Thank you, Sir.

THE LEADER OF THE OPPOSITION
(SHRI S. JAIPAL REDDY): Sir, may I make
a suggestion? Can we dispense with the lunch
hour today so that the business can be
transacted?

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): We
have not come to the lunch hour as yet.

SHRI S. JAIPAL REDDY; As an Oppo-
sition Member, I am making this suggestion.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): That is
all righf. But we are beginning the Session
only today and I do not know whether we can
do it now.
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THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): You
are in zero hour. This is not a Special
Mention,
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THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJT MASODKAR): You
associate with the feelings of Mr. Mann.
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SHRI JOHN F. FERNANDES (Goa): Sir, I
want to raise a small matter here, (Interruptions)
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SHRIJOHN P. FERNANDES: Sir...

THE VICE-CHAIRMAN:  (SHRI
BHASKAR ANNAJI MASODKAR):
You are also associating?

SHRI JOHN F. FERNANDES: Want to raise
is a -mall matter.

THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNANI MASODKAR): No, no. It is
not permitted, Mr. Fernandes.

SHRI JOHN F. FERNANDES: It is
a small matter, Sir. {Interruptions)

SHRI VITHALBHAI M. PATEL (Gujarat): Sir,
you should ask the Government to make a
statement. Why is this restriction? The State
Govern-ment has no right to put the restriction
(Interruptions)

THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJI MASODKAR):

Mr. Jacob, the demand is that on this

issue raised by Mr. Mann, the Gowt-ment should

make a statement. AH the Parties are saying it,
includings your
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own Party. If you want to respond...
{Interruptions)

SHRI P. UPENDRA (Andhra Par-desh):
Are we dispensing with the Special
Mentions?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): They
are already allowed...

SHRI JOHN F. FERNANDES: Sir, about
the realignment of Konkan Rail-day,
yesterday there was a peaceful demonstration.
People were demanding the realignment of
Konkan Railway from the coastal land to the
hinterland. {Interruptions) .

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Let us
proceed with the Special Mentions.
{Interruptions) Mr. Mathur, I am ruling in
your favour. I am ruling that we proceed with
the Special Mentions. Shri Upendra.
{Interruptions) Mr. Fernandes, please sit
down. I have indent!-fied Mr. Upendra .

SPECIAL MENTIONS

Agitation by tobacco growers in Andhra
Pradesh

SHRI P. UPENDRA (Andhra Pradesh) :
Mr. Vice-Chairman, Sir, I would like to refer
the problem's faced by the tobacco growers of
Andhra Pradesh. There has been some serious
agitation for the last two weeks or more in
Andhra Pradesh. Thousands of farmers have
surrounded the Tobacco Boards office at
Guntur. And there is serious unrest in the
State.

Sir, at the beginning of the marketing
season ths year, in the first week of March,
the average rate for F-I and F-2 grades of
tobacco was around Rs. 33 per cent per kg.
Sir, suddenly it fell to Rs. 26, and there is no
reasons for that because whereas last year the
export price was Rs. 39 per kg., the traders
this year are getting Rs. 60 per kg. because of
fluctuation in the exchange rate and other
factors. In
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spite of that, they are not prepared to
share the profits with the farmers. The
traders attribute this slump to the ex
cess production this year whereas the
Tobacco Board says that the export or
ders following the protocal signed with
the Russian, Federation have not been
implemented. As a result, the purchases
have come to a standstill. The Russion
Government so far contracted only for
15 million kgs. of tobacco ........

SHRI VITHALBHAI M.
(Gujarat): It is 25 million.

PATEL

SHRI P. UPENDRA: Twentyfive mil
lion was agreed to but only 15 million
they have contracted so far, and the far
mers have demanded that the remaining
ten million Kgs. of leaf tobacco and
three million kgs. of cigarettes also should
be completed. All this trouble started
because the traders have spread a word
that the demand for tobacco this year
would be 170 million kgs. both internal
and for export, and this was supported
by Mr. Chidambaram, Minister of Com
merce, when he visited Guntur in De
cember last year, stating that the farmers
could produce as much as 150 million
kgs, of tobacco and there is enough
market for that. Believing this, the far
mers extended the area of tobacco cul
tivation. But in spite of that, the rate
has fallen, and it has led to agitation;
auctions have been suspended and nego
tiations started. The main demands of
the farmers are, they want immediate
release of  the remaining 13
million Kgs. of Russian orders and they want
'GTC and the Tobacco Board to intervene in
such situations. There is a Tobacco Growers
Cooperative Union there, and they want that
they should be given some margin money so
that they can also in-Wvene when such
situation arises. They also want the Tobacco
Board to be re-aonstituted with proper
representation to the growers on the Board,
because the Board is oblivious to the troubles
faced by the tobacco farmers. After a long
agitation, ultimately, representations were
made to the Prime Minister and also some of
the Members of Parliament met the
Commerce Minister. Asa re-



